
 

 

 

 

12.09.2022 

Complainant is present.  
 
Today is fixed for order.  
 
I have gone through the complaint petition, the 
statement of the complainant recorded under section 200 
of Cr.PC as well as the statements of the witnesses 
recorded under section 202 of Cr.PC. I have heard 
Learned Counsel for the complainant.  
 
Complainant Isab Ali lodged this case against his wife 
Jesmina Parbin and his father-in-law Samiruddin.  
 
The complainant’s case in brief is that while he was at 
Gohpur for earning his livelihood his wife resided at his 
house. The complainant saved an amount of Rs.1,15,000/- 
only to purchase a E-rickshaw and gold jewelleries worth 
Rs.32,090/- only in his house. His wife along with his 
father-in-law (both accused persons) took away the cash 
and gold jewelleries without his consent and left his 
house. When the complainant reached home he 
telephoned his wife/accused Jesmina Parbin and asked her 
about the cash and gold jewelleries and she admitted that 
she took away the cash and gold jewelleries. The 
complainant requested the accused persons to return back 
the same but accused Jesmina Parbin did not return him 
back. Thereafter, he informed the accused persons that he 
will lodge a case against them but accused Jesmina Parbin 
threatened and told him that she will return back the gold 
jewelleries and thereafter she sent a divorce paper to him. 
For this incident he lodged the present case.  
 
CW-1 Tomir Ali, CW-2 Ashma Begum, CW-3 Jalil Ali and 
CW-4 Muhikanta Chetia corroborated the evidence of the 
complainant.  
 

Contd……  
 
 

 



 

 
 
 
 
 
After going through the materials available in the case 
record it appears to me that a prima facie case is made 
out against the accused persons under section 379/34 of 
Indian Penal Code. Accordingly, cognizance is taken 
against the accused persons namely, Jesmina Parbin and 
Samiruddin under section 379/34 of Indian Penal Code. 
Issue summons to the accused.  
 
Complainant to take steps forthwith.  
 

Fixing: 17.10.2022 for appearance and report.  
 


